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‘ @ service and presently working as waEFLquﬂfprAN.T ..........................
[ give herein below the details of the assets (immovable, movable, bank balance, etc.) of
myself, my Spouse and dependants®:
All LAY mMovay Lhi-i%
{Assets In joint name indicating the extent of joint ownership wiil alsa have to be
given)
Sr. Description W Dependant-1 Deopendant-2 M
Mm___ym_-—__.wa—' |__Etc. Name |
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” Banks Fti:uudal .
Q” Institutions And 301000/" 5, 000/~
Non-Banking fo i et it
) ;"1 Financial s3I | S8T
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A Bee | - b e
companies ‘
206
9 (iv) | Other financial
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Policies, etc

W) | Motor venhicles | MotoX
(details of gele | — e
make, etCo) +BR_ OIE K

A ai62
) | Jeweliery (give

{vii) | Other assets,
such as values A5 it oIt —_—
of claims / 5o

interests

Note: Value of Bonds / shares / Debentures as pes the latest market value In Stock
Exchange in respect of listed companies and as per books in the case of non jisted
companies should be given.

* Dependant here means a person substantially dependent on the income of the
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: tails < Tmi . . the extent of joint ownership will

Sr.

also have to be indicated]
e

ption Seif | Spouse | Dependant-l
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(i) Non-Agricultural tand

o1 Katha

Sapta SHES
(FTaalhu ki)

(iv) | Houses / Apartments,
etc.

{i} 1 give herein below the

[v) | Others (such as —
~ | interest in pre )
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institutions and government dues:-

[Note © ﬂwg“'ﬁ&p&l‘mmﬁi for each item}

details dmyuammfwerduesmwhﬂtﬂnm

ar. .
Mo,

——— Hiome & address of Bank /
mﬁ'“ renk (8)

)

Banks —

(i) Loans from B
(i) Loans from financial B
institutions

(iii) Government Dues:
(a) dues to departments
dealing with government
 accommedation

{b) dues to departments R
dealing with supply of

¢) dues to departments
dealing with supply of
electricity
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{d) dues to departments
dealing with te £s
(e) dues to departmen
deating with government
transport (including

aircraft and helicopters)
(F) Other dues, if any

®) | () Income Tax including
surcharge [Also indicate PAN Nb’
which momﬂamegrt: AEPPYE213 H
filed. Gm also %"t ' 62

Tax return filed.]
(i) Sales Tax {Only in
case of '
business]
{iv) Property Tax

c. Ppersonal Detall
GPF/CPF/PRAN No. =~ PTS [BLA — 1003

Gender - 4] {M/F)

patsctBith = [113 |03 19 |7 149 | oommmvg
Class/Group 1 C ‘ (WBC)

Cadre -

I@IHAR TEGITSIATIVE ASSEMBLY SECRETARUTIE
(Full Name e.g. B.A.S.-Bihar Adminitrative Service,

B.5.5.- Bihar Secretariat Sarvice elt.)

R = [ MADHUBANI

Iheub?dadaraﬂmttbeabwedmﬂsaﬂ#mmﬂwmto!m

knowledge and belief.

Name of Employee: SAMA}(RWRV(@JV;"
sace: TATNA ... pesignation: OFFICE, ATTENDANT........
Date: @77[03./.7_.9 2y pepartment: SZHAR yIDHAN SABHA,, PATNA
Note: please sign each page of the declaration. Asset declaration form

must be in A4 size white paper with computer typed {single side)
in prescribed format.

Sure) W;@/



